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IN THE CENTRAL ADMIN TSTEATIVE TRIBUNAL : HYDERAB%\D BENGH

AT HYDERASAD

|

0.A.No,1819/93 " Date of Order: 15,11,93
BETWEEN ; : l
Syed Jamaluddin . . .. Applicant,

AND - } T e

1, Union of India rep. by
its Superintendent of Post ‘ ,
Offices, Peddapalli Division, !
- Peddapalli, Karimnagar Dist, | | ' -

2. Director of Postal Sérvices,
Hyderabad Region, Dock Sadan_, ﬁ
Abids, Hyderabad, .. Respondents,

Counsel for the Applicanﬁ@ o .. Mr.K.,vVasudeva Reddy -
Counsel for the Respondents .e Mr.N.R.De#raj
CORAM 3 ‘ . -

HON'BLE Mr ,JUSTICE V.,NEELADRI RAQ : VICE-CHAIRMAN

HON'BLE Mr.R.RANGAKAJAN : MEMBER (ADMN.) ‘

-




0A No. 1419/93

{ AS PER SHRI V. NEELADRI RAO, VICE-CHAIRMAN Ji;

- Judgement dated 15—11-43.

This OA is £iled challenging the order dated
23—8-93'pla¢ing him under suspension. lIt is- stated
that the charge memo. is not yet issued =nd hende.it

is argued that the order of suspension is illefal.

It cannot be stated that it iahot open to the concerned
authorities to place the employee undeL suspension ;cﬂf
when thé circumstances warrant ,in a case where disci=~
plinary.gfoceedings are béing contemplgted. As such,.’
contentidﬁ for the applicant that it is not open to .
the conéerned authority to place the Q%ployec under

-

suspension without issue of charge memo. is not eerrect.

It is stated for the applicané that subsistenﬁe'”
allowance is not paid to the applicant so far though
the suspénsion order‘is 1ssued on 23~é—93. So'éhe
responaents are directed to pay thé subsistence allowance

;Eb;%he applicant in accordance with the rules from the

date on which he was suspended.

i b
The OA is accordingly @rdered with no costs.

w o - \ :
(R. RANGARAJAN) {v. NE?LADRI RAO) ‘
MEMBER (ADMN. ) vice-chairman

- {open_ court judgemenﬂ)
. Al 9 t‘,‘,l‘;—;’"g . 1\ ' -
NS N i..;\__:_':_:‘_,_lm{

VThe Superintendent of Post Offices, Union of India,

Peddapalli Division, Peddapalli, Karimnagar}Dist.
The Director of Postal Services, Hyderabad Region
Dock Sadan, Abids, Hydérabad. ’
Qne copy to Mr,K.vasudeva Feddy, Advocate, 4~2-614
Near Tarakarama Théatre, behind Navjeevan womén's College, Hyd
One copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd., ’ )
One copy to Library, CAT.Hyd.
One spare copy.
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TYPED BY - COMPARED BY

CHECKELZ BY L0 APPROVED BY

1N THE CEQTPAL ADMINISTRATIVE TRIBUNAL |
RABAD BENCH : HYDERAEAL - y

THE HOR'DLE Mw, JUDTICE V.NEELADRI  RAO
VICE~CHATIEMAN . -

v ’ Al

TrE HON'BLE MR .AeBeGORTHT . sMEMBER(A)

AN
THR HONIRT & an M e sarees "MEMBER(J)
. ' AND o ;
- THE HON'BLE MR.R.RA_NGARAJJ_&N $MEMBER(A)
Dated: |S~ 1| ~1993 [
ORBERATUDGMENT s
M.A/R.A/C.A.NQ.
in
O.A.No.. \Q\Q\‘\'S- C
T.A.No. (b, . ) .

Admitted and Interim directions
issued]. ‘ . - . )
Allow d. ) R

Disposed of with directions.
e

Dieomi

sed.
Dismi sed as w1thdrawn.

j cted/Or

No order as t





